
THE GAUHATI HIG H COURT AT GUWAHATI
(HIGHCoURToFASSAM,NAGALAND,TvIZORAIYANDARUNACHALPRADESH)

NO. HC. Vrr-129/2006 l34L5lA

From Shri Saptarshi Garg,

Jt. Reglstra r (Vigtlance),

Gauhati High Coutt,

Guwahati.

To,

Shri Naim Uddin Ahmed,

District & Sessions Judge,

DdK5d. ]L
Aprrl,2023Dated Guwahati, the

Sub:- Station leave Permission.

Ref:- Your letter No. DJi BAK/202311974 dated 18.04.2023'

Sir,

With reference to the abovc, I am directed to inform you that you

have been granted station leave permission, with the official vehicle, at own

cost, from the evening ot 19,04,2023 till the morning ol 24'04'2O23 '

Further, the next senior most,ludiclal officer at the station would remain in charge of

your Couft and office in your absence.

Yours faithfully,

9L/-
]T, REGISTRAR (VIG ANCE)
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. Hc. vrr-12e/ 2006l34L6lA dated ) )q - o4' zaz)

The Project Manager, Gauhati High Court
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